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Neglect of Historical Monuments 
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SHRI K. RAHMAN KHAN (Kamataka): Sir, I associate myself with it. 
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 Allocation of Indus Water to Gujarat 

SHRI LALITBHAI MEHTA (Gujarat): Sir, my Special Mention is 

regarding the allocation of Indus Water to Gujarat. 

Sir, the Indus basin Map and National Commission for integrated 

water resources of Government of India Map of 1999 show Kachchha region 

of Gujarat in Indus Basin. 

According to the international water agreement, waters of the eastern 

rivers of Indus basin are allocated to India as per "Indus Water Treaty". 

†Transliteration of the speech in Persian Script is available in the Hindi version of the debate. 
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The waters of Eastern rivers are estimated at 17.17 MAF. 

The States of Haryana, Punjab, Rajasthan, Delhi and Jammu and 

Kashmir are the beneficiaries in receiving the Eastern river waters. 

Gujarat is entitled to Indus Basin water as the region of Kachchha 

falls in the Indus Basin. 

The allocation of Eastern river waters is reviewed from time to time 

based on availability of water and geographical situation of States. 

The hydrological conditions and geographical situation of Kachchha 

are the same as that of Rajasthan which should be considered while reviewing 

the allocation of water under the "Indus Water Treaty". 

The hon. Chief Minister of Gujarat in the fifth meeting of the National 

Water Resources Council held at New Delhi on 1
st
 April, 2002 has requested the 

hon. Prime Minister for allocation of Indus Basin Water to Kachchha region of 

Gujarat but no response is received till today. 

Gujarat faces acute water shortage and the region of Kachchha is 

vulnerable to scarcity, drought and famine. 

Sir, I request that water of Sindhu should be allocated and Gujarat 

must be included in allocation of waters of Eastern rivers. 

SHRI A.K. PATEL (Gujarat):   Sir, I associate myself with it. 

Destruction of Food and Horticulture Crops and Killing of People by Wild 

Elephants in Karnataka and other States 

SHRI M.V. RAJASHEKHARAN (Karnataka): Sir, the conflict between 

man and animal has assumed serious proportions. Now, we find that the 

killings of wild elephants have caused enormous destruction of food and 

horticulture crops. This has been happening in Karnataka, Chhattisgarh, Bihar 

and Jharkhand. Sir, in Karnataka, this is creating serious problems to the 

farming community living in the outskirts of Bangalore city. Unless barriers are 

created, it is difficult to contain this menace. Therefore, the Central 

Government should provide sufficient funds to the State of Karnataka. The 

Central Government should not just say that it is the responsibility of the 

States. Tamil Nadu has also been very much affected by this problem of 

elephant menace. Sensitive areas must have barriers to stop the menace of 

wild elephants. It is a national problem. The Government of India gives only Rs. 

five crores, annually. This amount is not 
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